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IN THE CENTRAL ADM]NISITRATIVE TRIBUNAL : HYDERABAD BENCH

; AT HYDERABAD
i XXX
/
0.A.No.709/99.
Dt. Of Decision : 20-07-99.
K.RX Rao .. Applicant.
Vs

1. The General Manager,
SE Railway, Garden Reach,
Calcutta-43.

2. The Divisional Railway Manager,
SE Railway, Waltair Division,

Waltair,
3. Mr. Aserus Ekka .. Respondents.
Councel for the applicant : Mr.L.Ravichander
Counsel for the respondents : Mr.N.R.Devaraj, Sr.CGSC.

THE HON'BLE SHRI JUSTICE D.H.NASIR : VICE CHAIRMAN
THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

XXXXX

ORDER

ORAL ORDER (PER HON’BLE SHRI R RANGARAJAN : MEMBER (ADMN.)

Heard Mr.Venkatesh Gupta for Mr.L.Ravichander, leamed counsel

for the applicant and Mr.N.R_Devaraj, learned counsel for the respondents.
w _
2. The applicant js AScnior Scction Engincer presently working as
. s
Technical Assistant under DCOS/Waltair is transferred and directed to,\Scnior DME,

Waltair for further posting by the impugned transfer order No.ESST/COMMIL/18/99

Dated 28-4-99 (Annexure-I). The said transfer order is challenged in this OA.
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> 3. There is no malafide shownl;agamst the transfer order. The applicant
ifsoadvisedmaysubuﬁtanappcaltomclﬁghcramhoxityformonsidcrationofﬂlc
tr‘ansfcrordcrwtﬂﬁnapcriodof‘ldaysﬁnmthcdatcofrecciptofacopyofﬂ:is
order. Ifmhanappcalisreceivcdﬂmtapma]shouldbcdispoaedofwithinSOdays
fromthcda:eofreceiptofd:aiappcal Till such time the appeal is disposed of
status-quo as on date should be maintained.
4, The OA is disposed of at the admission stage itsclf, No costs.
Mo o
(R. RANGARAJAN) (D.H.NASIR)
MEMBER(ADMN.)  VICE CHAIRMAN
7 Dated : The 20° July, 1999. /}A/\,,,
— (chtatcd in the OpCl‘l COIIH) . AT RL
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